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2129. HRI AMA 
Will th Mi.nister f 
be pIe s d tat 

(a) wheth r ov rnm l i t hay 
·set up any it form2 tiOl l diss min, tj 11 

syst m r g. r is hv(~ilabl finan cial 
chern ~ r technica l entr pr n ur ; 
and 

(b) if .0, the d tc1 ils thereof? 

T i' D PUTY 1\.11 ~I T ' R I 
E INI TRY OF ~IN 

(SHRIjA ARI)I-I APOOJARy): 
(a) and (b) . Various or g ~ ll i sa tions 
of th Cen t1'" 1 Govenlln 1 tl th 
State Governmc ts th fil1 an ia l 
ifJ. titution, elJ d th }y 11k , h ay 
schem s of ;- si t (1]1 c to t ' Chl Ii a ] 
entlepr n U1S il;d uclir g prov i . j( \)\ of 
finance on ,s .. t o 111 • E~ ch r ga -
i a tion dis emil\a tcs j 1 1.fo n1 tiOl i r e-

la ting to these 'chn1 (,S thr ugh tIl' 
public m clja , the 11 wspaprr., the 
periodicals, through specie 1 pRmp-
hlets and bro hUH's from t im e' to 
time. The mtl ll Industzi ~ Ser~ 
vice In titut s (SISl ), it xtellsion 
Centres, the T chnlcal Consultaricy 
Organisations (TeO ) :tt1 blished 
by th llnancial institution also 
provid inform tion and consultan cy 
services to the t chnical entrepr • 
neurs. Small Industri s Servic 
Institut located in various parts of 
th country a lso conduct trai ing 
pr grammes for entreprel uli£ 1 
dev lopment in \'arious parts of 
th e country. 

ension of Wage Structure of 
Central Government Employe 

QI3. HRIMATI SUSEELA 
GOP LAN: Will the Minister of 
FI A raE be pI < ed to st::t tc ; 
wha t steps ha v heen tak n for 
evision f he wage strncture of the 

C n tra 1 Govern mC!' t employe-es on 
the pl'inci al of fair comparison 

ith tTl \vages prevaler~ t in public 
ctor und rtaki gs and g ant .f Rs. 

150/- as interim r 1 if p nding fina-
li ati n 0 such talk immediately? 
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Sale of spur· ous smu 
Perfumes i Delhi 
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2 131 • HRI BHlkU RAM 
JAIN: Willthe Minist r of FI AN . 
be plea d to st- t 

(a) whether .... ovt 1'n 111 II t r 
awar of spuri us sn uo-gl d p rfum s 
and other product sold 0 :1 pa n1 It 
taUs in th ca i ta l ; and 

(b) if ) the tep lak n to urb 
thee 'i} ? 

TH J 111 "lI STEr O · STATE 
INTHE1fINISTP V' OF FI. 4 CE 
(. HRI PA.TTA I II RA .. f A P .AO) ; 
(a) Yes, ir. Instances of th type 
have come to G vernment' s noti e. 

(b) The eu toulS autlloriti cos in 
Delhi conduct surprise hed' and 
sear hes on hop, stall, hawker 
and vendors in the prindpa111lark t 
of the city ,vith a view to pr("\'cnting 
the open display and sale of slnug 1 d 
goods. 

Making of Islam.ic BODl by 
Pa istan 

21 32 • SHRI R.P. YADA\T : 
PROF. P.]. KURIEN ! 

SHRI CHITTA BASU = 

SHRI ATAL BIHARI 
VAJAYEE : 
SHRI BABUl{AO 
PRANjPE: 
SHRI R.P. GAEKWAD : 

Will the Minister of D FE CE 
pI ased to state : 

(a) whether Government are 
aware of the potential of A .. omE> 
ma~g by Pa istan; 
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(b)' weth rGov rnm ntareaware, 
tha tome ther coun tries ar help" 
ing Pakistan to make 'Islamic Bomb' 
and 

(c) if ,t e detai th 0 d 
th teps taken by Governm nt 

t th threat? 

MI ST R OF DEFENCE 
( - I · VE ATA AMAN) : 
(a) Available in rmation s sts 
that Pakistan is continuing her efforts 
to aC'..quir uranitun enrichment and 
nu ,lear fuel reproce 'ng capability 
which would enable her t deton te 
a 11 I r d vi ceo 

(b) Pak!stan has reportedly re-
ceiv d a lstance in th nuclear 
field from some coun tries. 1 twill 
not be d irable to disclose details. 

(c) 9<>v~rn~en t keep all develop-
n~ Implngtng On the country's 

eurtty under c nstant watch and i:U ti te appropriate measures from 
tIme to tinle to maintain full defence 
pr parednes . 

Prob em of man-m de T -Ie 
Industry 

2133. SI-iR.I B.D. SI GH : NiH 
the Mini ter of COMMERCE be 
pleased to s ta t 

( ) whether Government have 
mad any as essment of th growth 

d the problem of the cuntry's 
man-made tex61e industry in recent 
years; 

C ) if so, the detai 1s th .reof; and 

(c) what steps h vc been taken 
by Government to remove the im-
pediments in the growth of the 
man "made textil industry in th 
country and for its modernisation 
ke ping pace with the technological 
changes in advanced countries wi th 
~ view to Dring about all round 
1 tnptovemen t in i t3 perf9rmance ? 
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THE M T STATE IN 
TH MINI TRY O:P COMM· 
ER " ( HRIMAT .M DULARl 
INHA): (a) to (ey- Th owt 

and the problems of man-made tex-
tile industry are considered as a 
part of the textil policy which is 

pt under Constant r vi w. ith 
a· view to ensure availabiIi ty of raw 
materials and help in achie\7ing 
modernization of the ind~stry follo-· 
wing measure hay already been. 
taken :-

(i) In addi ti on to the st ps taken 
for augumenting indig nous capaci ty 
for production of man-made fibres/ 
yarns, imports are allowed . freely 
to meet the domestic requirements; 

(ii) Loom .. to-loom replacement 
and import of sophisticated textil 
machines like shuttleless looms etc. 
is pennitt d freely to h Ip 'nl0derni .. 
satiolJ\I of Textil Industry. 

Free Trade Zones 

2134- SHRI SKARIAH THO-
MA : Will the Mil j~t r of COM-
MER be plea ed to state : 

(a) Whether Governnlcllt haveany 
proposal to increase the numb r of 
free trad" zones in the country ; 

(b) whether any requ ,.t has be n 
rec iv d from Kcrala for setting up 
a free trade ZOne in Kerala; and 

(c) ifso,thedecis:i ntak nther on? 

TI-I MINI TER OF STAT IN 
THE MINISTRY 0 COMMER E 
(HRIMATI RAM nUL I 
SINHA) (a) t (c). The Goven m t 
has not yet taken a d cisio to 
establish more fr e trade zon 5 in tfi 
GO un try. 




